
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
Execution Application No.11 of 2023 (SZ) in 

 Original Application No.523 of 2018(PB) 
 WITH  

Original Application No.156 of 2024 (SZ) 
 WITH 

 Original Application No.127 of 2022(SZ) 
 

In the matter of: 
V. Eswaran, Coimbatore.  
                                                               VS 
The District Collector,  

Coimbatore District and Anr.  
                                                              WITH 
 Tribunal on its own motion SUO MOTU  
based on the news item published in 
 ‘The Hindu’ dated 07.04.2024, titled  
“Fire breaks out at Vellalore landfill in Coimbatore”  
                                                               And  
Central Pollution Control Board  
Through its Member Secretary,New Delhi and Ors                                                                                      
                                                                WITH 
K.S. Mohan, Coimbatore.  
                                                                 VS 
The Corporation of Coimbatore  
Represented by its Commissioner  
Coimbatore and Ors. 
 

REPORT FILE BY THE 5TH RESPONDENT-  
DEPARTMENT OF MUNICIPAL ADMINISTRATION AND WATER SUPPLY. 
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S. No. Date Description Page No. 

1 30.10.2025 Report file by the 5th Respondent- 
Department of Municipal Administration 

and Water Supply. 

1-8 

2 14.10.2025 Annexure 1 9-12 

3 21.10.2025 Annexure 2 13-14 

(Note: The page numbers are at the top centre of every page) 

 
Through 

Dr. D. Shanmuganathan 
Standing Counsel for Government of Tamil Nadu 

National Green Tribunal 
Southern Zone, Chennai 

DATE:01.11.2025 
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ANNEXURE 1
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ANNEXURE 2



 

Figure 1 Photographs taken during the joint inspection by CES team along with CCMC and the concessionaire 
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